NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 30.09.2021 (THURSDAY)
COURT OF CHAIRPERSON (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice M. Venugopal, the Acting Chairperson, Hon’ble Mr. V.P. Singh, Member
(Technical) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical)

For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) Rajiv Kumar Agarwalla Bharat Sood Sreenita Ghosh
(Ins) No. 284 of Vs. Sanchari
2020 Rajesh Kumar Kejriwal & Ors. Chakroborty-R20
Saikat Sarkar-R21
Kumarjit Banerjee-
With CoC
2. Comp. App. (AT) Rajiv Kumar Agarwalla Bharat Sood Sreenita Ghosh
(Ins) No. 285 of Vs. Chakroborty-R20
2020 Jityendra Lohia Saikat Sarkar-R21
Kumarjit Banerjee-
CoC
3. Comp. App. (AT) Amit Arora Eshna Kumar Nitin Dahiya-R1
(Ins) No. 60 of Vs. Ishaan Duggal
2021 Tourism Finance Corporation of India & Abhirup Dasgupta-
Anr. R2
4. Comp. App. (AT) Intec Capital Ltd. Sagar Bansal
(Ins) No. 428 of Vs.
2021 Eastern Embroidery Collections Pvt.
Ltd.
5. Comp. App. (AT) Shirish Vinod Shah (HUF). Anirudh Atul Menon
No. 273 of 2019 Vs. Aakanksha
Bharti Telecom Ltd & Ors. Kaul(R2)
Ashim Sood (R3)
With
6. Comp. App. (AT) Hasmukh Mithalal Nagori. Anirudh Atul Menon
No. 274 of 2019 Vs. Aakanksha
Bharti Telecom Ltd & Ors. Kaul(R2)
Ashim Sood (R3)
With
7. Comp. App. (AT) Adwaeet A. Shah & Ors. Anirudh Atul Menon
No. 275 0f 2019 Vs. Aakanksha
Bharti Telecom Ltd & Ors. Kaul(R2)
Ashim Sood (R3)
With




8. Comp. App. (AT) Mahendra A Shah & Ors. Anirudh Atul Menon
No. 276 0f 2019 Vs. Aakanksha
Bharti Telecom Ltd & Ors. Kaul(R2)
Ashim Sood (R3)
With
9. Comp. App. (AT) Chhaya Kamlesh Parekh. Anirudh Atul Menon
No. 277 of 2019 Vs. Aakanksha
Bharti Telecom Ltd & Ors. Kaul(R2)
Ashim Sood (R3)
With
10. | Comp. App. (AT) Kanta Shah. Anirudh Atul Menon
No. 278 of 2019 Vs. Aakanksha
Bharti Telecom Ltd & Ors. Kaul(R2)
Ashim Sood (R3)
With
11. | Comp. App. (AT) Ramesh Shah. Anirudh Atul Menon
No. 279 of 2019 Vs. Aakanksha
Bharti Telecom Ltd & Ors. Kaul(R2)
Ashim Sood (R3)
With
12. | Comp. App. (AT) Bharati Vinod Shah. Anirudh Atul Menon
No. 280 of 2019 Vs. Aakanksha
Bharti Telecom Ltd & Ors Kaul(R2)
Ashim Sood (R3)
With
13. | Comp. App (AT) Akash Khandelwal & Ors. Manoj Kumar Atul Menon
No. 336 0f 2019 Vs.
Bharti Telecom Ltd. & Anr.
With
14. | Comp. App. (AT) Shubham Gupta Sandeep Bisht Dhruv Rana
No. 337 0f 2019 Vs. Gopal Singh-R2
Bharti Telecom Ltd & Ors. Ashim Sood-R3
With
15. | Comp. App. (AT) Manish Lamba & Ors. Rohan Chawla Dhruv Rana
No. 338 0f 2019 Vs. Gopal Singh-R2
Bharti Telecom Ltd & Ors. Ashim Sood-R3
With
16. | Comp. App. (AT) Rajesh Jain Shikhar Shrivastava | Dhruv Rana
No. 339 0f 2019 Vs. Gopal Singh-R2
Bharti Telecom Ltd & Ors. Ashim Sood-R3
With
17. | Comp. App. (AT) Pannalal Bhansali Joy Bajaj Dhruv Rana
No. 340 of 2019 Vs. Gopal Singh-R2
Bharti Telecom Ltd & Ors. Ashim Sood-R3
With
18. | Comp. App. (AT) Anuradha Modi & Ors. Manish Kaushik
No. 354 0f 2019 Vs.
Bharti Telecom Ltd & Ors.




For Hearing

(AT) No.19 of
2020

Vs.
Chief Materials Manager, South Eastern
Railways & Ors.

19. | Comp. App. (AT) | Go Airlines (India) Ltd. Amish Tandon Lzafeer Ahmad
(Ins) No. 1118 of | Vs.
2019 Sovika Aviation Services Pvt. Ltd.
20. | Comp. App. (AT) | Hardik Fakirchand Shah Vikky Dang
(Ins) No. 210 of Proprietor of Cotton Hub
2021 Vs.
Male Square Retails Pvt. Ltd.
21. | Comp. App. (AT) | Anil Tayal Nikshubha Sethi Sumant Batra-
(Ins) No. 463 of Interim Resolution Professional for Nice Amicus Curiae
2021 Projects Ltd.
Vs.
Committee of Creditors of
Nice Projects Ltd.
22. | Comp. App. (AT) | HDFC Ventures Trustee Company Ltd. | Wadia Ghandy Anuj Berry
No. 158 0f2020 | & Ors. Harshita Choubey-
Vs. R1
New Consolidated Construction Ammar
Company & Ors. Faizullabhoy-R2 -R4
For Directions - to Settle Date
23. | Comp. App. (AT) | National Polyplast (I) Pvt. Ltd. Charu Sachdev Swaroop George
(Ins) No. 924 of | Vs. Roohina Dua-R1
2020 Manpasand Beverages Ltd.
24. | Comp. App. (AT) | Mr. Kalpesh Dineshbhai Patel Manisha T. Karia Monaal Devawalo-
(Ins) No. 410 of | Director of Kingston Paptech Pvt. Ltd. RP
2021 Vs.
Krishna Paper Trading Co.
& Anr.
25. | Comp. App. (AT) | Prayag Polytech Pvt. Ltd. Vipul Ganda Robin Singh Sirohi
(Ins) No. 485 of | Vs.
2021 Prayag Tubes Pvt. Ltd.
26. | Comp. App (AT) | Gopal Krishan Rakesh Kumar Ajay Garg-R1 & R2
No. 166 0f2020 | Vs. Kartikeya Goel
Super Cassettes Industries Pvt. Ltd. &
Ors.
27. | Competition App. | Sundaram Brake Linings Ltd. & Ors. Aditya Verma Amit Kumar-R1

Balaji Subramanian-
R11




After the above

In the Court of Hon’ble Mr. Justice M. Venugopal, the Acting Chairperson and Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical)

For Admission (After Notice)

28. | Comp. App. (AT) Invent Assets Securitisation & Smriti Churiwal Aman Varma- R1&2
(Ins) No. 709 of Reconstruction Pvt. Ltd. & Anr. Swati Gopalani-

Rajmal Labhchand Mogra & Ors.

Copy to: -
By order of Hon’ble Acting Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

